MR. DEPUTY SPEAKER :
Order please. Shri Bhagat. Next
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COMMITTEE

THIRTY-SIXTH REPQRT

THE MINISTER OF STATE
IN THE MINISTRY OF WORKS
AND HOUSING AND IN THE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI
H.K.L. BHAGAT)

[ beg to move :

“That th's House do agree
witk  the Thirty-sixth Report
of the Business Advisory Committee
presented to the House on the
12th October, 1982.”

MR. DEPUTY SPEAKER
The question is :

“That this House do agree with
the Thirty-sixth Report of the
Business advisory = Committec

presented to the House on the 12th
October, 1982.”

The motion was adopted.

13.53 hrs,

—— -

The Lok Sabha then adjourned for
lunch  &ll Fifty minutes past Four-
teen of the Clock.

The Lok Sabha re-assembled after
Lunch at Fifty Minutes past Fourtcen
of the clock.

[SHR1V.N. GADGIL 11 the chair.]

MATTERS UNDER RULE 377

(1) RATIONALISATION OF LIGENEC-
ING POLICY FOR FIRE ARMS
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MR. CHAIRMAN : Only that
portion will go on record which is
approved by the Speaker. Only
that text.
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MR. CHAIRMAN : I have got
the text approved by the Speaker.
Only that text will go on record and
nothing elsc.
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MR. CHAIRMAN : They will
notgoonrecord. Whatever 's approv-
ed by the Speaker, that alone will
go on recorded nothing else.

(ii) EARLY COMPLETION OF
HINDUSTAN FERTILIZER CORPORA-
TION LTD. HALDIA UNIT, WEST
BENGAL

SHRI SATYAGOPAL MISRA
(Tamluk): The people of Haldia,
the employees and workers of
Hindustan Fertilieer Corporation
Ltd. are demanding for the imme-
diate commissioning of the H.E.C.
Urit of Haldia.

The project has got immense
importance in the agricultural in-
dustrial, financial and commer-
cial sectors of the economy of our
country. The construction of the
Project started on Ist September,
1972. The target date for com-
missioning the project was then
fixed on 1oth October, 1977. The
estimated cost was Rs. 8,802.85
lakhs. In July, 1982, the present
estimated cost has gone up to the
extent of Rs. 34,865.00 lakhs of
which requirement of foreign ex-
change 15 oabout Rs. 4,296.06
lakhs.

The project is not yet ready for
starting production. 5‘3 MW of
electricity is necessary for running
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the project. For this purpose the
management took a long time for
the installation of gas turbine.
The construction of the proposed
captive power plant (capacity—
30MW) has not started yet.

We are importing a big quantity
of fertilieer every year. But the
commissioning of the H.F.C. wunit
of Haldia has been delayed by as
many as five years. Even before
the production started many por-
tions and parts of the project were
found defective. In the mean time,
the management had changed the
date of commissioning by no less
than nine times.

The H.F.C. Employees and
workers’ Union, which is the only
union in the project had several dis-
cussions with the management
demanding immediate  commis-
sioning of the project. The em-
ployees of the project have made
their best efforts for the com-
missicning of the project.

Now the situation has come to
such a past that the people have
started thinking that the project
would never come up.

Under the circumstances, I would
Jike to urge upon the Government
to take all possible measures so

that the H.F.C. unit of Haldia is
commissioned immediately.

(111) NEED TO START IMMEDIATELY
SECOND CAPTIVE  ELECTRLCAL
UNIT OF BHILAI STEEL PLANT

wy gour qu1q (6§ (wgraeris):
gafs wew, § wIw WR W
wdT &1 =W faerE TeUd d@ua &
a7 afeq faga dda &, fowwr
g & W Sguew fwwr war g,
faife o9g X =19 9 g7 &
AT # WX AIHOT HEAT qrgar
g | 64 T(T &1 a0 & T T
T 25 WET H T WX @ Hedy



